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No. 1044] NEW DELHI, FRIDAY, FEBRUARY 27, 2026/PHALGUNA 8, 1947
ECREISE
[af¥=w #eg Yerd (Frfor ge4)]

STIeTYR, 27 HRaXl, 2026

.M. 1088(H).—DaI AR Vol JATTgH, 1989 (e dofdq o 2008) @

gRT 20 & I SY GRT (1) §RT U< WARKAT BT YANT B gY, Ig FAEE & S & UL b
dre WA @ forg g7 ff, e dfera faarer = orggdl # far w8, w99 U T @
a1 e 7 ooy Yo aRaesr (1) “uf¥aw A9 Yed & HYal Ud T IA b A
(5.31 fofl) & ®IS A" vd (2) ul¥=H 7eg Iod & HRE! UG DHT WCIF & 727 (4.
975 .1 arq) =T (6.785 .M. SMST) THE BT XA U FATS AR’ &7 A7 & fwmes,
JIRETYT, UE Ud Aol & forg fufera 2, Ul 9ff &7 315l B & AU 3T DI BT Bl

=l

I A # Radg o5 s 39 IR & 0T H USHRE & IRE | 30 o @
Ay & IR, S SMAFFH BT gRT 20 (F) B SUY gRT (1) & A SWH HAIoA & forg ol
A & 3o 3R STANT & HEeT H MY HR T |

1503 GI/2026 (1)
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URAd VT TG Fe SR reifd, |ed iRl va sgfaunfia aiffrer (o), asdia
— YYRGTR, a1 — ¥aAr (H090) &1 foilRad wu # fhar S &R IHH IHG R
IUGIOT BT 3R e SMABRI MeTuehd] bl ARKITT F AT A qaril & Ared | gAar &
AR U BT 3R T U erdl &1 Feaarg e o VAl &R Sifg afs 315 81, oy |es
ATBRI SATTTID FHS], DI D TN, QY GIRT AT Al ATETAT DI I DR FbIT AT SATFATC
Eadcanl

I AT DY URT 20 (6) DT ST—GRT (2) B AN FeTH AfABRY gRT fbar 771 e
aifam BRI |

S JNRLTAT & M I ATl YA BT @i 3R 4 & 37 &R U g, IR Rasg
I gRT Fe™ IHRT & Iuad drafed § w1 ARevr fhar S e |

SENEL

AR Yerd &1 39y aRarsr (1) “uf¥aq 7= Yd9d & HREl Ud 91 eI & q9e

(5.31 fH) @1 BIS A" vd (2) uf¥aq 7eq Ie7d & DAl U9 DT WLIHF & 7

(4.975 fo. 3ma) qoaT (6.785 fH. 1. SIST) 4TS &1 ¥ U T3 AR’ & AT B
& o oTSi9 &I S dTell {7 T WRaT died I1 IH [f2d Afera faavo—

P | fodd &1 | dregdr/ | W @0 |d a4 T &) gfa U BT HA
T Gk asfia &1 Gk JET/d | (BRI a9 @RI
EIE| W&/ @I 7) w)
&1
1 2 3 4 5 7 8
1 AT CERTSIIR @I 9 0.278 Rifera / siRiferd 1.303
3/144 0.021 Rifera
1/143 0.018 Rifaa
2 0.031 Rifera
3 0.692 Rifaa
1 0.015 Rifera
39 0.041 Rifaa
40 0.148 Rifad /as@
9/149 0.059 Rifaa
2 Gl VERTSTINY Casd) 158 0.032 Rifera 0.095
BXHel 169 0.019 Rifaa
178 0.034 Rifera
179 0.010 Rifaa
3 SRR VERIGIR | HSTdl 384 0.335 Rifera 0.417
385 0.082 ATt
4 SRR VERTSTIY LR 398 0.267 Rifera 26.216
397 0.073 ATt
396 0.271 Rifera
399 0.628 Rifaa
400 0.022 e
405 0.032 e
406 0.070 Rifera / ariRifaa
401 0.043 Rifera
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395 0.150 Rifaa
394 0.087 Rifera
393 0.390 Rifaa
402 0.012 Rifera
387 0.011 Rifaa
383 0.029 Rifera
380 0.043 Rifaa
379 0.689 Rifaa
98 0.071 Rifera
99 0.810 Rifaa /as®
100 0.052 Rifea /<@
101 0.987 Rifaa
109 0.109 T
127 0.006 Rifera
129 0.080 Rifaa
128 0.817 Rifera
128/984 0.008 Rifera
128/1007 0.018 Rifea
164 0.034 Rifaa
165 0.624 Rifera
166 0.022 Rifaa
119 0.418 Rifera
120 0.012 Rifea
176/966 0.043 Rifera
118 0.065 Rifea
117 0.044 Rifaa
116 0.178 Rifera
179 0.439 Rifaa
179/989 0.317 Rifera
180 0.060 Rifaa
188 0.261 Rifera
202 0.021 Rifaa
44 0.364 Rifera
43 0.052 Rifaa
182 0.126 Rifera
41 0.540 Rifaa
203 0.361 Rifaa
207 0.375 Rifera
187 0.034 Rifaa
40 0.018 Rifera
39 0.429 Rifaa
190 0.086 Rifera
192 0.083 Rifaa
194 0.041 Rifera
198 0.012 Rifera / eiRifera
200 0.098 Rifera
199 0.125 Rifaa
152 0.105 PIfE B
149 0.304 PIfE B
150 0.151 PIfE B
148 0.021 PIfE B
145 1.150 PIfE B
146 0.025 PIia B
147 0.286 T
244 0.078 Rifera /<
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243 2.970 Rifaa
250 0.150 s / Riferd
249 0.094 e / Rifaa
248 1.300 Rifera
247 0.104 Rifaa
245 0.116 Rifera
248/986 1.058 Rifaa /as®
151 0.127 PIEA B
241 0.451 Rifera
240 0.150 T
242 0.041 Rifea /<@
279 0.120 Rifaa
278 0.152 Rifera
277 0.115 Rifera
276 0.118 Rifaa
275 0.162 Rifera
274 0.202 Rifaa
289 0.011 Rifea
288 0.147 Rifaa
336 0.053 T
353 0.079 Rifaa
352 0.217 Rifera
350 0.294 Rifoa /as®
350/979 0.012 Rifga /Js®
348 0.034 Rifea
343 0.016 Rifga /as®
344 0.008 Rifera
346 0.363 Rifaa /as®
345 0.080 Rifaa /dasa
409 1.548 Rifaa /as®
408 0.068 Rifera
403 0.082 Rifaa
404 0.580 Rifera
412 0.165 Rifaa /as®
384 0.009 Rifera
97 0.019 Rifaa
233 1.288 Rifera / et
234 0.088 Rifera
219 0.108 ATl
220 0.270 Rifera
270 0.070 Rifaa
LRI VERTSTIY DHr 48 0.110 Rifera 2.886
S 46 0.357 Rifaa
43 0.286 Rifera
42 0.027 Rifaa
17 0.824 Rifera
18 0.200 Rifaa
19 0.001 Rifera
26 0.040 Rifaa
10 1.020 Rifera
9 0.021 Rifaa
SR VERTSTIY DA 2 0.229 Rifera 0.627
BIOR 3 0.398 Rifera
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AT ERTSTTIR gl 8 0.102 ATl 1.988
17 0.040 RIRIEG]
18 0.415 Rifera / amiRifera
16 0.074 Rifera / et
15 0.475 Rifaa
3 0.055 T
2 0.127 IBIES
2/414 0.700 RIESVAIRIES
[T RERTSTIR TIRET 17 0.080 Riferd 1.809
28 0.135 Rifera
30 0.309 Rifaa
31 0.198 Rifera
32 0.170 Rifera
50 0.241 Rifaa
45 0.191 Rifera
43 0.031 ATt
44 0.003 Rifera
42 0.400 Rifea
61 0.035 Rifaa
62 0.005 Rifera
63 0.011 Rifaa

[®T. . JBPCOENGC(ESTM)/22/2023(20A)]
S g A, 3= gl / F—aged

MINISTRY OF RAILWAYS
[West Central Railway (Construction Organization)]
NOTIFICATION
Jabalpur, the 27th February, 2026

S.0. 1088(E).— In exercise of the powers conferred by sub-section (1) of section 20 (A) of the Railways Act,
1989 (as Amendment Act 2008), the Central Government, After being satisfied that the land, brief description of which
is given in the Schedule below, is required for public purpose for execution, maintenance, management and operation
of Special Railway Project (1)*“Chord line between Karhi - Sagma stations (5.31 Km) of West Central Railway”
and (2) “Rail over Rail flyover between Karhi - Kaima (4.975 Km UP and 6.785 Km DN) of West Central
Railway” in the District of Satna the State of Madhya Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of 30 days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20 (D) of the said Act.

Every such objection shall be made to the Competent Officer i.e. Competent Authority and Sub-Divisional
Officer (Revenue), Tehsil Raghurajnagar, District Satna (M.P.) in writing and shall set out the grounds thereof and
the Competent authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner
and may, after hearing all such objections and after making such further inquiry, if any, as the Competent authority
thinks necessary, by order, either allow or disallow the objections.
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Any order made by the competent authority under sub-section (2) of section 20 (D) of the said Act shall

be final.

The land plan and other details of the land covered under this notification are available and can be inspected

by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief Description of the land to be acquired, with or without structure for Special Railway Project of Indian Railway
Namely: (1) “Chord line between Karhi - Sagma stations (5.31 Km) of West Central Railway” and (2) “Rail over
Rail flyover between Karhi - Kaima (4.975 Km UP and 6.785 Km DN) of West Central Railway” in the District Satna
in the state of Madhya Pradesh

S. Name of Name of Taluka/ Name of Survey Number/ Area Type of Land Total area of
No. | the District Tahsil Village Block number/ in village (in
Khasra number Hectare hectare)
1 2 3 4 5 7 8
1 Satna Raghurajnagar Khaira 9 0.278 Irrigated/Unirrigated 1.303
3/144 0.021 Irrigated
1/143 0.018 Irrigated
2 0.031 Irrigated
3 0.692 Irrigated
1 0.015 Irrigated
39 0.041 Irrigated
40 0.148 Irrigated/ Sadak
9/149 0.059 Irrigated
2 Satna Raghurajnagar Karhi 158 0.032 Irrigated 0.095
Harmalla 169 0.019 Irrigated
178 0.034 Irrigated
179 0.010 Irrigated
3 Satna Raghurajnagar Majhgawan 384 0.335 Irrigated 0.417
385 0.082 Nala
4 Satna Raghurajnagar Bagha 398 0.267 Irrigated 26.216
397 0.073 Nala
396 0.271 Irrigated
399 0.628 Irrigated
400 0.022 Med
405 0.032 Med
406 0.070 Irrigated/Unirrigated
401 0.043 Irrigated
395 0.150 Irrigated
394 0.087 Irrigated
393 0.390 Irrigated
402 0.012 Irrigated
387 0.011 Irrigated
383 0.029 Irrigated
380 0.043 Irrigated
379 0.689 Irrigated
98 0.071 Irrigated
99 0.810 Irrigated/ Sadak
100 0.052 Irrigated/ Sadak
101 0.987 Irrigated
109 0.109 Rasta
127 0.006 Irrigated
129 0.080 Irrigated
128 0.817 Irrigated
128/984 0.008 Irrigated
128/1007 0.018 Irrigated
164 0.034 Irrigated
165 0.624 Irrigated
166 0.022 Irrigated
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119 0.418 Irrigated
120 0.012 Irrigated
176/966 0.043 Irrigated
118 0.065 Irrigated
117 0.044 Irrigated
116 0.178 Irrigated
179 0.439 Irrigated
179/989 0.317 Irrigated
180 0.060 Irrigated
188 0.261 Irrigated
202 0.021 Irrigated
44 0.364 Irrigated
43 0.052 Irrigated
182 0.126 Irrigated
41 0.540 Irrigated
203 0.361 Irrigated
207 0.375 Irrigated
187 0.034 Irrigated
40 0.018 Irrigated
39 0.429 Irrigated
190 0.086 Irrigated
192 0.083 Irrigated
194 0.041 Irrigated
198 0.012 Irrigated/Unirrigated
200 0.098 Irrigated
199 0.125 Irrigated
152 0.105 Kabil Kasta
149 0.304 Kabil Kasta
150 0.151 Kabil Kasta
148 0.021 Kabil Kasta
145 1.150 Kabil Kasta
146 0.025 Kabil Kasta
147 0.286 Rasta
244 0.078 Irrigated/ Rasta
243 2.970 Irrigated
250 0.150 Irrigated/ Sadak
249 0.094 Irrigated/ Sadak
248 1.300 Irrigated
247 0.104 Irrigated
245 0.116 Irrigated
248/986 1.058 Irrigated/ Sadak
151 0.127 Kabil Kasta
241 0.451 Irrigated
240 0.150 Rasta
242 0.041 Irrigated/ Sadak
279 0.120 Irrigated
278 0.152 Irrigated
277 0.115 Irrigated
276 0.118 Irrigated
275 0.162 Irrigated
274 0.202 Irrigated
289 0.011 Irrigated
288 0.147 Irrigated
336 0.053 Rasta
353 0.079 Irrigated
352 0.217 Irrigated
350 0.294 Irrigated/ Sadak
350/979 0.012 Irrigated/ Sadak
348 0.034 Irrigated
343 0.016 Irrigated/ Sadak
344 0.008 Irrigated
346 0.363 Irrigated/ Sadak
345 0.080 Irrigated/ Sadak
409 1.548 Irrigated/ Sadak
408 0.068 Irrigated
403 0.082 Irrigated
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404 0.580 Irrigated
412 0.165 Irrigated/ Sadak
384 0.009 Irrigated
97 0.019 Irrigated
233 1.288 Irrigated/Unirrigated
234 0.088 Irrigated
219 0.108 Nala
220 0.270 Irrigated
270 0.070 Irrigated
Satna Raghurajnagar Kaima 48 0.110 Irrigated 2.886
Unmulan 46 0.357 Irrigated
43 0.286 Irrigated
42 0.027 Irrigated
17 0.824 Irrigated
18 0.200 Irrigated
19 0.001 Irrigated
26 0.040 Irrigated
10 1.020 Irrigated
9 0.021 Irrigated
Satna Raghurajnagar Kaima 2 0.229 Irrigated 0.627
Kothar 3 0.398 Irrigated
Satna Raghurajnagar Shukla 8 0.102 Nala 1.988
17 0.040 Unirrigated
18 0.415 Irrigated/Unirrigated
16 0.074 Irrigated/Unirrigated
15 0.475 Irrigated
3 0.055 Rasta
2 0.127 Irrigated
2/414 0.700 Irrigated/Unirrigated
Satna Raghurajnagar Bamurha 17 0.080 Irrigated 1.809
28 0.135 Irrigated
30 0.309 Irrigated
31 0.198 Irrigated
32 0.170 Irrigated
50 0.241 Irrigated
45 0.191 Irrigated
43 0.031 Nala
44 0.003 Irrigated
42 0.400 Irrigated
61 0.035 Irrigated
62 0.005 Irrigated
63 0.011 Irrigated

[F.

No. JBPCOENGC(ESTM)/22/2023(20A)]
JON SINGH MEENA, Chief Engineer/Construction-IV
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